>Title: Need for an impartial inquiry into the murder of Shri Haren Pandya, ex-Minister of Gujarat.
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MR. SPEAKER: Shri Ram Vilas Paswan, you have made your point very clear. Now, | give the floor to Shri
Prabhunath Singh.
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SHRI S. JAIPAL REDDY (MIRYALGUDA): Sir, Haren Pandya's father says that so long as Shri Narendra Modi is
the Chief Minister, there will be no impartial inquiry. ...(/nterruptions)
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...(Interruptions)
MR. SPEAKER: Please keep silence in the House.
...(Interruptions)
SHRI S. JAIPAL REDDY : Sir, kindly hear us. It is a very important matter that Shri Ram Vilas Paswan has raised.
MR. SPEAKER: You can raise the issue under some other rule.

SHRI S. JAIPAL REDDY': Shri Haren Pandya's father says that.&€, ..* Shri Haren Pandya's father is on record
saying repeatedly and publicly that* 4€|a€]. He says further that so long as Shri Narendra Modi is the Chief
Minister, there will be no impartial inquiry. ...(Interruption)
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SHRI S. JAIPAL REDDY : Sir, this is an important issue. ...(Interruptions)
MR. SPEAKER: Shri Jaipal Reddy, you are a very senior and responsible leader of your party.
...(Interruptions)

*Expunged as ordered by the Chair

SHRI S. JAIPAL REDDY : Sir, this is a matter of urgent public importance....(/nterruptions)
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SHRI S. JAIPAL REDDY : Mr. Speaker, Sir, Shri Ram Vilas Paswan has raised a matter of urgent public
importance. This is about the killing of Shri Haren Pandya over which all sides of the House are concerned. Shri
Haren Pandya's father said repeatedly on record, publicly, that so long as Shri Narendra Modi is the Chief Minister
of Gujarat, there can be no impartial inquiry into the killing of Shri Haren Pandya. ...(Interruptions)

MR. SPEAKER: Sorry, you cannot speak like this. | now call Shri Prabhunath Singh.
...(Interruptions)

MR. SPEAKER: How can you speak like this? | have called Shri Prabhunath Singh.

SHRI S. JAIPAL REDDY : The Government of India must take note of this.



